
GOVERNMENT OF GUJARAT
LEGISLATIVE AND PARLIAMENTARY AFFAIRS DEPARTMENT

Bombay Act No. XCIX of 1958

The Gujarat Tenancy and Agricultural Lands 
(Vidarbha Region and Kutch Area) Act, 1958

(In its application to the Kutch area of the State            
of Gujarat)

(As amended upto the 31st July, 2021)

*

Printed In India By The Manager, Government Central Press, Gandhinagar, 
Published By The Director, Government Printing, Publications and    

Stationery, Gujarat State, Ahmedabad.

2021
(Price :  ` 70-00)



Printed at the Government Press, Vadodara.


